
NATIONAL COMPANY LAW TRIBUNAL
JAIPUR BENCH

(t h r o ug h w e b - b as e d v i d e o c o nfer e n ci n g p I atfu r m)

Item No" 29
CP No. (IB)-313/7 I JPR/2019

Under Section 7 of IBC. 2016
ln the matter of:

M/s Reckon Industries Limited & Ors.
....Financial Creditor

Versus

M/s Warm Forging Pvt. Ltd. & Ors.
.....Corporate Debtor

COTam: HON'BLE MR. AJAY KUMAR VATSAVAYI, JUDICIAL MEMBER
HON'BLE MR. RAGHU NAYYAR, TECHNICAL MEMBER

ORDER

It is brought to our notice that Hon'ble Justice Mr. Anshuman Singh,

Former Acting Chief Justice of the Hon'ble High Court of Rajasthan and also the

Former Govemor of the State of Rajasthan, passed away on 08.03 .2021. As a

mark of respect to the departed soul, the NCLT Rajasthan Bar Association, Jaipur

submitted that the Advocates are requesting to defer the proceedings for today.

In view of the same and at the request of the Bar Association and the Ld.

Counsels, list the matter on 08.04.2021"
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